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BEFORE THE LD. NATIONAL GREEN TRIBUNAL, EASTERN ZONE
KOLKATA BENCH

Original Application No. 232/2024/EZ
(Earlier O.A No. 1081/2024/PB)

In the matter of:
Pinki Kumari.
...Applicant

-Versus-
The State of Bihar & Others.

..Respondents

COUNTER AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE,
NAWADA BEING RESPONDENT NO. 2

I, Manoj Chaudhary son of Late Ram Shawrup Chaudhary, aged about
492, working for gain as Senior Deputy Collector, working at the office of
the District Magistrate, Nawada, Bihar, having its address at
Collectorate Office Nawada, Pin- 805110, presently halting at “Hastings
Chamber”, 7C, K. S. R. Road, 274 Floor, Room no. 206, Kolkata- 700

001, do hereby solemnly affirm and declare as under:

1) ThatI am the authorized signatory of the respondent no. 2 herein
(hereinafter referred to as “answering respondent”). I am duly
authorized to file this affidavit on behalf of the District Magistrate,

Nawada, in the above-mentioned matt},and am fully conversant

with the facts of the case. sy O TA ’?\
/ g




2)

3)

4)

X

That in compliance with the order dated 08.11.2024 passed by the
Hon’ble National Green Tribunal, Principal Bench, New Delhi, in
O.A No. 1081/2024/PB (Pinki Kumari Vs. State of Bihar), the
Bihar State Pollution Control Board (BSPCB), Patna, vide Memo No.
2702 dated 29.11.2024, requésted the District Magistrate, Nawada,

to nominate an officer for factual enquiry and fix a date thereof.

Copy of the order dated 8.11.2024 is annexed hereto and marked
with letter A.

That vide Memo No. 2116/Confidential dated 21.12.2024, the
District Magistrate, Nawada, fixed the date of 26.12.2024 for the
enquiry and directed the Sub-Divisional Officer, Nawada Sadar, to
coordinate with the nominated scientist, Sri N.M. Singh of BSPCB,

Patna, to investigate the matter and submit a comprehensive

report.

Copy of the memo dated 21.12.2024 is annexed hereto and

marked with letter B.

That thereafter, vide Letter No. 1822/Confidential dated

30.12.2024, the Sub-Divisional Officer, Nawada Sadar, submitted
the comprehensive report after conducting the enquiry with Sri
N.M. Singh, Scientist, BSPCB, Patna, to the District Magistrate,

Nawada.

Copy of the report dated 30./1’2'.’Q 24 is an

marked with Letter C. 1O Are, AR

&

hereto and
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7)

That vide Letter No. 71/Confidential dated 18.01.2025, the District
Magistrate, Nawada, directed the Executive Officer, Nagar Parishad,
Nawada, to remove the legacy waste from the identified sites as per

the report.

Copy of the letter dated 18.1.2025 is annexed hereto and marked

with Letter D.

That vide Letter No. 2339/Legal dated 1 1.08.2025, the I/C Officer,

District Legal Section, Nawada, requested the Executive Officer,

Nagar Parishad, Nawada, to submit an updated report in the

matter to apprise the Hon’ble Tribunal.

Copy of the letter dated 11.8.2025 is annexed hereto and marked

with Letter E.

at vide Letter No. 1963 dated 11.08.2025, the Executive Officer,
submitted the updated report stating

Th
Nagar Parishad, Nawada,
that the tender for the scientific disposal (Bio-mining) of the legacy

waste at all sites within the territorial jurisdiction of Nagar

parishad, Nawada, has been awarded to M/S Geron Engineering

pvt. Ltd., Ghaziabad, and the work is in progress.

Copy of the letter dated 11.08.2025 and tender documents is

annexed hereto and marked with Letter F and G respectively.
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That the answering respondent respectfully states and submits
that the order dated 08.11.2024 passed by the Hon’ble National
Green Tribunal, Principal Bench, New Delhi, in O.A No.
1081/2024/PB (Pinki Kumari Vs. State of Bihar) is being complied

with after following due procedures.

9) The answering respondent further craves leave of the Hon’ble
Tribunal to file a supplementary counter affidavit in the matter, as

and when required.

10) That the statements contained in paragraph nos. 1 to 7 are true to

my knowledge and are information derived from records and rest

thereof are my humble submissions before this Hon’ble Tribunal.

Prepared by me & wly\
Identified by me. ' DEPONENT

Advocate
WB/536-A/1998

So\emaly}\iiatmed and

_ = the
S Declared hefore me n )
e B : A : advoc
. ZQ O TA @7}\ 1dentification of th
s */\ \‘
/ A
S K NAZRUL i1 gy %, Notary
(D[ g Area Kelkala i
‘ egn, : h
o 3, ;ffvo' 447ng i Sk, Nezrul [slam
e ity Date / Notary,Govt, aof W.B
\ . Govt. No, 447/19
v:‘\ )R . City Chotl Court, Calcutti
S

. 12 AUG 2025
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VERIFICATION

I, Manoj Chaudhary son of Late Ram Shawrup Chaudhary, aged about
42, working for gain as Senior Deputy Collector, working at the office of
the District Magistrate, Nawada, Bihar, having its address at
Collectorate Office Nawada, Pin- 805110, do solemnly affirm and
declare that the contents of the above counter-affidavit are true and

correct to the best of my knowledge and belief, and no part of it is false

or misleading. wﬁ\\&»&

DEPONENT

Place: Kolkata

Date: 12-08-2025

SK.NAZRUL 15 4

\\
M\* \
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Annexure A

Nte
tem No.03 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIV'AL BENCIH, NILW DBLIIT
Original Application No, 1081/2024

Pinki Kumari Applicant(s)

Versus

State of Bihar Respondenl(s)

Date of hearing: 08.1 1.2029
e

HION’BLE MR, JUSTICE SUDIIR AGARWAL JUDICIAL MEMBER

CORAM:
HQI\"BLE DR. AFROZ AHNMAD, EXPERT MEMBER

Applicanls:  None
ORDER

1. Pinki Kumari Mulchaye, Nagar Parishad, Newada State of Bihar has

sent a letler pefition dated 16.01.2024 complaining about unscientific

handling and disposal of solid wasle by Nagar Parishad, Nawada as a

result whereof the same is being discharged/dumped in river Khuri and
this letter petition has been registered as Original Application under

Scctions 14 and 15 of National Green Tribunal Act, 2010 (h«,remaft(.r

o™ 7
referred to as ‘NGT Act, 2010) in exercise of suo- -moto jurisdiction in view
of law laid down by Suprcmc Court in Munlcipal Corporation of

Greater Mumbal Versus Ankita Sinha and Others, (2022) 13 SCC

401,

2. Complainant has sajd that for management of solicd wu'ste, its

dumping site is alrcady allolted but agencies responsible for handling,

management and disposal of solid waste are illegally dumping solid waste

in River Khuri as a resull whereof il is affecting tmcl'clurrmging said river

besides emitling foul smell causing health hazards Lo local people.



3. 0 ;
I our view, complaint made in this letter can effectively be
addressed at first (e instance, by District Authorltics and Statutory

Regulator and f they find uny vielation of environmental laws and

particularly compliance and observance of Solid Waste Management

Rules, 2016, appropriate remedial action will be taken by them.

a. We accordingly, constilute a Joint Commitlee comprising District

Magistralc, Newada and Bihar State Pollution Control Board.

S. District Magistrale, Newada shall be the Nodal Authorily for co-
ordination and compliance of this order. A
6.

Above Commiltee shall colleet relevant information and if finds any

violalion of Solid Waste Managcmcnl Rules, 2016 \nth rcg’\rd lo_

handling, m'lnagemcnt and’ dlspoga. of SOlld waste in Nagar Parishad

-

Nawada aopxopuale pxohlbmvc, preventive and punitive, bcsxdes

remedial, action shall be tal en 1gam°t vxo)alor(s) in cwcoxdgmcc wuh law

within twe month and a conipliance report shall be submitted with

Registrar, Easlern Zone Bench at Kolkata. If any further order is
Lad

required, Registrar shall place the matler before appropriate Bench.

P

aeF
. A :
7. With tihe above directions, this Original Application is disposed of.
Sudhir Agarwal, JM

Dr. Afroz Ahimnad, BM

November 08, 2024 .

Original Application No, 1081/2024 ’ )

18]
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. 4

JOINT COMMITTEE REPORT IN THE HON’BLE NGT MATTER O.A. NO. 1081/2024(PB) RELATED TO
ILLEGAL DUMPING OF SOLID WASTE IN KHURI RIVER NAGAR PARISHAD NAWADA, DISTRICT
NAWADA BIHAR

1. BACKGROUND

Hon’ble National Green Tribunal (NGT) Principal Bench New Delhi O.A. No. 1081/2024 dated
08/11/2024 in the matter of the issue is related to illegal dumping of solid waste in Khuri River of
Nagar Parishad Nawada, District- Nawada. Due to unavailability of designated landfill site the solid
waste dumped in low land area. At the persent time a land is provided by District Administration
where solid waste dumped there and compost plant already functional. Where wet waste treated. To
investigate the matter Pinki Kumari vs State of Bihar.

To investigate the matter, constituted a joint committee comprising one member each from Bihar
State Pollution Control Board (BSPCB) and DM Nawada. The committee was directed to conduct site
visit and submit the fact finding report in the matter. The committee was also directed to assess the
Environmental Damage Compensation (EDC) in accordance with the principles laid down by the
Hon’ble NGT in Original Application No. 606/2018. BSPCB was appointed as Nodal Agency of the said
committee.a joint committee Hon’ble National Green Tribunal (NGT)

In accordance of above direction, a joint committee comprising of following officials carried out the
site visit in Nagar Parishad Nawada on 26th December, 2024.

1. Sri Akhilesh Prasad, SDM Nawada Sadar, Nawada.

2. Sri. Nalini Mohan Scientist, Bihar State Pollution Control Board (BSPCB),

The complainant was informed about the visit plan through telephonic communication but she was
found out of station.

At the outset, a meeting of joint committee was conducted at Nagar Parishad Nawada on 26th
December, 2024. at 10:30 AM. In this meeting issues raised by the complainant were discussed for
better understanding and planning for inspection in the matter. Subsequently, the committee
members reached the site in question and carried out the detailed inspection.

2. Observations during Site Visit
The observations of the committee are covered under two sections, i.e. information collected from
Nawada Municipality on the subject matter and physical observations at site.
2.1 Information provided by Nagar Parishad Nawada
1) Population of Nawada Municipality area as per census 2011 is 1,80,740 and present population
is about 2,25,740.
2) Present solid waste generation of Nadiad Municipality is 60 MT per day.

Drive/E/Npnawada/Letter/Office Order 2024 Page 1
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3)

4)

1& 53

There are three places where MSW has been dupmed till year 2022- 1. Mirzapur ward no- 13,
2. Kalali road ward no- 22, 3. Near ramlakhan singh yadav collage manger bigha ward no- 06.
These MSW are reported as legecy waste to the department UDHD, Bihar. The survey of legecy
waste started with in a week after survey remediation work started.

Fresh waste dumped in kharidi bigha. The designated landfill site provided by District
Administration of Nawada near sanokhra where the team of pollution control board visited but
the land is under (title suit running in civil court). There fore waste cannot be dumped on this
site.

In Nagar Parishad Nawada wet waste Treated in ghostawan there are 80 compost pit are
formed where the SHGs women are segregated the waste and put the wet waste in compost pit
then after 30-40 days compost ready to use.

- _
-

£ cPs Map Camera |

Ghostawon, Bihar, India
Wj52+v2m, Ghostawon, Bihar 805104, India

Lat 24.912112° Long 85.600472°
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5) The department UDHD assigned the work to M/s WSD CONSULTANT PRIVATE LIMITED,
Rajnagar Ghaziabad, Uttar Pradesh for drone survey to estimate the legecy waste (attached as
Annexure-lIl.)

2.2 Site ovservation
1. The joint committee on 26.12.2024 conducted the site inspection at the following three
points and found huge dumping of old solid waste.
(i) Mirzapur ward no- 13.

ay Multmlexo
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(ii) Kalali road ward no- 22
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2. Nofire in the dump site was observed on the date of inspection.
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3, CONCLUSION
1} During: the Inspection of the Khuri. River, a nuge quantity of .old garbage was found

dumped in.the river which’ lmpeded Its flow: Naivada Nagar Parishad may be directed to
submit within a week a tlme-bound action plan to reriove the garbage. The time bound
action plan should include all fhe requisite.time-bond steps, required for the restoration

of river’s natural flow and vitality, necessary for.conservatlon of ecosystem.
2) As per Rule-22 of the.Solld Waste.Management Rules, 2016, time for remediation of old

garbage/ legacy waste has already expired on: 07t April, 2021,

el

(%4 :
(Nallg Rdohan 5ln3hj Akhl@sh umar;
SDM Nawada Sadar,

Sclentist,
BiharState Pollution Control Board (BSPCB) Nawada
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